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Supreme Court

Aaditya Khaitan v. State of Jharkhand, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 957

Abdul Salam v. Axis Bank Ltd., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5038

B.D. Agarwal v. Stressed Assets Stabilization Fund, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025
SCC OnlLine SC 948

Bheemraj Chhajer v. Premram Suthar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine
SC 5040

Borivali Amrai Coop. Housing Society Ltd. v. Ram Madhav Ayre, (Bela M. Trivedi and Sandeep
Mehta, JJ.), 2025 SCC OnLine SC 949

Chunni Bai v. State of Chhattisgarh, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 955

Consolidated Construction Consortium Ltd. v. Software Technology Parks of India, (Abhay S. Oka
and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 956

Deepesh Taunk v. Enforcement Directorate, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine
SC 5044

Gajanand Sahu v. Santosh Kumar Sahu, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5036

Indusind Bank Ltd. v. Sivakumar, (Vikram Nath and R. Mahadevan, JJ.), 2025 SCC OnLine SC 942
Jameel Khan v. Hira Singh, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC OnLine SC 950

K.P. Tamilmaran v. State, (Sudhanshu Dhulia and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC958

Kailash Aggarwal v. Devinder Dhillon, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5026

Kishanlal v. State of M.P., (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC
5025

Laxmikant Tiwari v. Enforcement Directorate, (Abhay S. Oka and Augustine George Masih, JJ.),
2024 SCC OnLine SC 5046

M. Manjula v. Ganjam Chandraiah, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5032

Mahendra Mohanta v. State of Odisha, (Pankaj Mithal and Ahsanuddin Amanullah, JJ.), 2025 SCC
OnLine SC 944

Malha Singh v. Shankari Devi, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 5039

Manoj Kumar Verma v. DDA, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 936

Market Committee v. Rajinder Krishan Khanna, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 5027

Milind Pandharinath Jiwane v. Anil, (J.K. Maheshwari and Rajesh Bindal, JJ.), 2025 SCC OnLine SC
943

Mohd. Hasan Aslam Kaliwala v. State of Gujarat, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.),
2024 SCC OnLine SC 5033
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Monish Ghanshyam Shewakramani v. State of Telangana, (Sanjay Kumar and Ahsanuddin
Amanullah, JJ.), 2024 SCC OnLine SC 5028

Mukut Kumar Ghosh v. Sree Sree Iswar Gopi Mohan Jew Estate, (Sanjay Kumar and Ahsanuddin
Amanullah, JJ.), 2024 SCC OnLine SC 5031

N. Sudha v. Namratha Narayana, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 940
Naveen Raj B.K. v. Shruti B.K., (Vikram Nath and R. Mahadevan, JJ.), 2025 SCC OnLine SC 939

Nikhil Subramanium v. Ankiti Bose, (Dr D.Y. Chandrachud, C.J. and Manoj Misra and Satish Chandra
Sharma, JJ.), 2024 SCC OnLine SC 5037

Oswal Petrochemicals Ltd. v. CCE, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
954

Parkash Jewellers v. Paramjit Kaur, (Dipankar Datta and Ahsanuddin Amanullah, JJ.), 2025 SCC
OnLine SC 938

Pragya Mishra (Tiwari) v. State of M.P., (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine
SC 945

Prakash v. Durgaprasad, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5041

Rajesh Singh v. State of Odisha, (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC OnLine SC
2376

Rajib Lochan Mishra v. Santilata Mishra, (Vikram Nath and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 941

Ravi Tiwari v. State of Jharkhand, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5034

S. Srinivasan v. Premier Energy & Infrastructure Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.),
2025 SCC OnLine SC 947

Saumya Chaurasia v. Enforcement Directorate, (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.),
2024 SCC OnLine SC 5045

Shakuntla Devi v. State of U.P., (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 952

Shree Rajasthan Syntex Ltd. v. Chief Engineer (Commercial), (Sanjiv Khanna, C.J. and Sanjay
Kumar, J.), 2025 SCC OnLine SC 937

Siliguri Jalpaiguri Development Authority v. Bengal Unitech Universal Siliguri Projects Ltd., (Dr
D.Y. Chandrachud, C.J. and Manoj Misra and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
5035

Simoco Telecommunications (South Asia) Ltd. v. Hytera Communications Corpn. Ltd., (Sanjiv
Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 5029

Singaravelu v. K. Mohanakrishnan, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
5024

Sri Venkateswara Constructions v. State of Odisha, (Bela M. Trivedi and Prasanna B. Varale, J].),
2025 SCC OnLine SC 953

State of Haryana v. Parveen, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5030

State Trading Corpn. of India v. Ganesh Benzoplast Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.),
2025 SCC OnLine SC 935

Sushil Kumar Barnwal v. State of Jharkhand, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC
OnLine SC 951
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Updesh Rana v. Ajaykumar Bhalla, (B.R. Gavai and Sandeep Mehta, 1J.), 2024 SCC OnLine SC 5043
X2 v. Rajesh Kumar, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 946

Yesudas v. K.R. Syamkumar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5042

Allahabad High Court
Aas Mohammad v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8354
Aashish Singh v. State of U.P., (Rajiv Gupta and Surendra Singh-1, JJ.), 2024 SCC OnLine All 8388

Abhishek Rajoriya v. State of U.P., (Rajiv Gupta and Surendra Singh-I, JJ.), 2024 SCC OnLine All
8392

Adarsh Shriram Sanskrit Mahavidylaya v. Vinay Dubey, (Ashwani Kumar Mishra and Donadi
Ramesh, JJ.), 2025 SCC OnLine All 2528

Ajay Pal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8337
Ajay Pal v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2518
Ajit Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8342

Alfisha v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC OnLine All
8383

Ali Hussain v. Jan Ali, (Ajit Kumar, J.), 2024 SCC OnLine All 8409

Amit Kumar Gupta v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2542
Ankit Bansal v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8344

Ankit Bhalla v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8343

Ankit Gupta v. Union of India, (Abdul Moin, J.), 2024 SCC OnLine All 8436

Anno Khan v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 8411

Anuj Kumar v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8350

Arun Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2539
Arun Kumar v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 8423

Arvind Singh Bhadauriya v. State of U.P., (Raj Beer Singh, J.), 2024 SCC OnLine All 8332
Ashok Kumar Gupta v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 8412
Ashok Kumar v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8346

Ashu v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8339

Atul Awasthi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2530
Babita v. State of U.P., (Rajiv Gupta and Surendra Singh-1, JJ.), 2024 SCC OnLine All 8386
Babu Ram v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 2533

Badku v. Union of India, (Manoj Kumar Gupta and Vikas Budhwar, JJ.), 2024 SCC OnLine All 8430
Baljeet v. State of U.P., (Rajiv Gupta and Surendra Singh-I, JJ.), 2024 SCC OnLine All 8393
Bhupendra Singh v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 8384

Chhote v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 8378

Daud Ali v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8334
Daud Ali v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8335
Daya Shankar Agnihotri v. State of U.P., (Jyotsna Sharma, J.), 2023 SCC OnLine All 5391
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Devansh Raiv. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2529
Dharmendra Kumar Singh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2511

Distt. Basic Education Officer v. Punita Singh, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2024
SCC OnlLine All 8415

Faizan v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2024 SCC
OnLine All 8398

Firdaus Jahan v. Mohd. Hasan, (Ajit Kumar, J.), 2024 SCC OnLine All 8410

Gauri v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2025 SCC OnLine All
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Geeta Devi v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 8377
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